THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,22nd July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:
JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/551/2022 GREATER LANKA TRUCK OWNERS MS H KALITA GA, ASSAM
ASSOCIATION, LANKA MR P K KALITA SC, FINANCE
Versus SC,KAAC
THE STATE OF ASSAM AND 8 ORS.
2 L.A.(Civil)/3435/2022 BISWESWARI PATIR MR. N N KARMAKAR GA, ASSAM

in WP(C)/6842/2022

Versus
THE STATE OF ASSAM AND 3 ORS

MUSTAFIJUR RAHMAN

MR B PATHAK (R-4)
MR. M SHARMAH (R-4)

MR. T NATH (R-4)
WITH
WP(C)/6842/2022 BISWESWARI PATIR MR. N N KARMAKAR GA, ASSAM

Versus MR G BORDOLOI
THE STATE OF ASSAM AND 3 ORS MUSTAFIJUR RAHMAN
MS. ] BURAGOHAIN
MS A MESEN

DEBA BALA TAMULI AND 17 ORS. MR B P BORAH
Versus MR P J DUTTA
THE STATE OF ASSAM AND 33 ORS. MR R S RONGHANG

3 WP(C)/3953/2022 MR. D BORAH (r-29)

SC, HEALTH AND F W

MISS. ] GOGOI
MR. P DEKA
MS. G GOSWAMI
4  WP(C)/4139/2022 NIZAM KHAN MR. S BANIK SC, CO OP
Versus
THE STATE OF ASSAM AND 4 ORS
5 WP(C)/2700/2024 NAVAJYOTI SARMA MR. K P PATHAK GA, ASSAM

Versus MR P R SARMA
UNION OF INDIA AND 9 ORS MR BHARGAYV DAS

MR. R BORPUJARI(R-10)
MS. RUKMINI BARUA(R-10)
MS. PADMINI BARUA(R-10)
DY.S.G.L

SC, PWD
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010602022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236342022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010204172022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032752022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010121842022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010102072024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. ) P SHARMA 01-07-2024 To  31-07-2024
4) MR. O P BHATI 28-06-2024 To  04-08-2024
5) MR. R L YADAV 15-07-2024 To  26-07-2024
6) MS. K YADAV 15-07-2024 To  26-07-2024
7) MR H Dey 17-07-2024 To  29-07-2024
8) MR. R SARMAH 15-07-2024 To  25-07-2024
9) MS M DAS 15-07-2024 To  24-07-2024
10) MS S KEJRIWAL 19-07-2024 To  22-07-2024
11) MR S K KEJRIWAL 19-07-2024 To  22-07-2024
12) K U AHMED 16-07-2024 To  22-07-2024
13) MR. D C C PHUKAN 16-07-2024 To  31-07-2024
14) MR. P MAHANTA 17-07-2024 To  22-07-2024
15) MR. R P KAKOTI SR. ADV. 13-07-2024 To  31-07-2024
16) MR. V K CHOPRA 25-07-2024 To  29-07-2024
17) MR S SARMA 16-07-2024 To  15-09-2024
18) MS. N M DEKA 17-07-2024 To  20-12-2024
19) MR. S B PRASAD 22-07-2024 To  02-08-2024
20) MR. S K GOSWAMI 22-07-2024 To  24-07-2024
21) MR. S K SAHARIAH 22-07-2024 To  28-07-2024
22) MS. T GOSWAMI 22-07-2024 To  02-08-2024
23) MR. DITUL DAS 19-07-2024 To  26-07-2024
24) MR A KALITA 22-07-2024 To  23-07-2024
25) MR. A K PURKAYASTHA 22-07-2024 To  23-07-2024
26) MR. S SHARMA 22-07-2024 To  23-07-2024
27) MR. A CHAUDHURY 20-07-2024 To  04-08-2024
28) MR. M U MAHMUD 23-07-2024 To  25-07-2024
29) MR. A BHATTACHARYA 22-07-2024 To  25-07-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,22nd July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

THE STATE OF ASSAM AND 4 ORS.

MS. L BORGOHAIN

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
WP(C)/7874/2017 KAMAL UDDIN CHOUDHURY and 2 ORS. MR. S ROY GA, ASSAM
Versus MR. M H LASKAR MR. ] ROY, LEARNED
THE STATE OF ASSAM and 5 ORS. COUNSEL, HPC
WP(C)/2359/2018 GANESH CH. DAS MS. T SOM GA, ASSAM
Versus MR H DAS
THE STATE OF ASSAM AND 3 ORS. MR. P TELI
MS P LEKHARU
WP(C)/3489/2018 URMILA DAS KHATUN MS. N SHYAMAL GA, ASSAM
Versus MR. U K NAIR
THE STATE OF ASSAM AND 3 ORS. MR. M P SARMA
MS. H BEGUM
MS. P BORGOHAIN
WP(C)/6172/2018 ABDUL MALIK LASKAR AND 3 ORS. MR. JUNM LASKAR GA, ASSAM
Versus MR. A AHMED
THE STATE OF ASSAM AND 7 ORS
WP(C)/7466/2018 NEELIMA RABHA MR. S C BISWAS GA, ASSAM
Versus MR. R MAZUMDAR
THE STATE OF ASSAM AND 5 ORS. MS. KL R YANTHAN
MS A DAS
MR R KARIM
MR. P S BISWAS
MS. D DUTTA
WP(C)/7538/2018 RAJANI KANTA NATH MRS. P GOSWAMI GA, ASSAM
Versus MRS N SAIKIA

MACApp./381/2019 THE ORIENTAL INSURANCE CO. LTD., MR. S K GOSWAMI
Versus MR. B K GOSWAMI
SMT. GURMIT KAUR AND 5 ORS. MR. R SHARMA
WITH
I.A.(Civil)/697/2021 GURMIT KAUR AND 3 ORS. MR. P SUNDI MR. S K GOSWAMI

in MACApp./381/2019 Versus MR. R SHARMA
THE ORIENTAL INSURANCE CO. LTD.
WP(C)/3881/2019 AJANTA SARMA MR. B ] TALUKDAR MR. B SAHARIA
Versus MS. S KEMPRAI MR. U SARMA
GAUHATI UNIVERSITY AND 3 ORS. SC,GU
WP(C)/9256/2019 LABA KALITA AND 41 ORS MR. T ) MAHANTA GA, ASSAM
Versus MR ) DAS MR S P DAS
THE STATE OF ASSAM AND 5 ORS MR. A BARUAH SC, LABOUR AND
UNEMPLOYMENT

1/3


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264122017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010070402018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010112122018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010196952018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010239932018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010240052018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010124062019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050292021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010131562019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010307332019

10

11

12

13

14

LA.(Civil)/2315/2022
in RSA/161/2009

WITH
RSA/161/2009

WP(C)/3438/2022

L.A.(Civil)/3665/2022
in RSA/84/2022

WP(C)/4548/2022

A.(Civil)/1139/2024
in MACApp./3732/2024

WITH
MACApp./3732/2024
(Filing Number)

ON THE DEATH OF YAKUB ALI
Versus
MUSST. BULBULI BEGUM and ANR.

MD. YAKUB ALl and ANR
Versus
MUSST. BULBULI BEGUM and ANR

M/S T K ENGINEERING CONSORTIUM PVT

LTD

Versus
NATIONAL HIGHWAYS AND
INFRASTRUCTURE DEVELOPMENT CORP
LTD. AND 4 ORS

SRI PRAFULLA DEVA GOSWAMI
Versus
SMT. LABANYA GOSWAMI AND 4 ORS

DGLC ONLINE SOLUTIONS L.L.P AN IS
DEALER OF BTLEPC LTD. (AGRO) AND
ANR.

Versus
THE STATE OF ASSAM AND 3 ORS.

REEMA DAS BORO @ HIRMOBA BORO
AND 2 ORS.

Versus
TATA AIG GEN. INSURANCE COMPANY
LTD AND 2 ORS.

REEMA DAS BORO @ HIRMOBA BORO
AND 2 ORS

Versus
TATA AIG GEN. INSURANCE COMPANY
LTD AND 2 ORS F

LEAVE NOTE OF ADVOCATES FOR 22/07/2024

MR M ] QUADIR
MR. K MIRA

MR.A M MAZUMDAR
MRM RAHMAN
MD.GIASH UDDIN

MR. D MOZUMDER
MR. S K DEORI
MR J LIKHA

MS. SOMILA

MR. A KJAIN
MR. H GOSWAMI

MR. N C DAS
MR. S K SINGHA
MR G PATHAK

MR. A R AGARWALA
MR ADITYA AGARWALA
MD. K ALI

MS. R LAILA

MR. A R AGARWALA

SC, NHIDC

SC, WPT AND BC

MR. K K BHATTA (r-1)
MR. B DEORI (R-2,3)
MS P BORUAH (R-2,3)

MR S DASGUPTA
MR D TALUKDAR
MR. | P SHARMA
MR. O P BHATI

MR. R L YADAV
MS. K YADAV

MR H Dey

MR. R SARMAH

MS M DAS

MS S KEJRIWAL
MR S K KEJRIWAL
K U AHMED

MR. D C C PHUKAN
MR. P MAHANTA

MR. R P KAKOTI SR. ADV.

MR. V K CHOPRA

MR S SARMA

MS. N M DEKA

MR. S B PRASAD

MR. S K GOSWAMI

MR. S K SAHARIAH

MS. T GOSWAMI

MR. DITUL DAS

MR A KALITA

MR. A K PURKAYASTHA

06-05-2024 To
27-06-2024 To
01-07-2024 To
28-06-2024 To
15-07-2024 To
15-07-2024 To
17-07-2024 To
15-07-2024 To
15-07-2024 To
19-07-2024 To
19-07-2024 To
16-07-2024 To
16-07-2024 To
17-07-2024 To
13-07-2024 To
25-07-2024 To
16-07-2024 To
17-07-2024 To
22-07-2024 To
22-07-2024 To
22-07-2024 To
22-07-2024 To
19-07-2024 To
22-07-2024 To
22-07-2024 To

30-08-2024
03-08-2024
31-07-2024
04-08-2024
26-07-2024
26-07-2024
29-07-2024
25-07-2024
24-07-2024
22-07-2024
22-07-2024
22-07-2024
31-07-2024
22-07-2024
31-07-2024
29-07-2024
15-09-2024
20-12-2024
02-08-2024
24-07-2024
28-07-2024
02-08-2024
26-07-2024
23-07-2024
23-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010128542022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012302009
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010093822022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135702022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065282024

MR. S SHARMA

MR. A CHAUDHURY
MR. M U MAHMUD

MR. A BHATTACHARYA

22-07-2024
20-07-2024
23-07-2024
22-07-2024

To
To
To
To

23-07-2024
04-08-2024
25-07-2024
25-07-2024
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